Sixteenth Loksabha

an>

Title: Papers laid on the Table of the House by Ministers/Members.

HON. SPEAKER: Now, Papers to be laid on the Table.

Aigar ok ara A wWareg # 359 W3l 9YT U S
e ® ISy W (ST I $uR): § S 3 dorg ek 3
3R ¥ FAgfeRad g 9T ged IR 39l §--

Jod HITd dahaR drs, T8 foee & ay 2017-2018 & dl¥®
gfddced &1 T Ul (el auT SIUS!T TN TUT qaTa=iferd o |

Yoo e JdhaR ars, A3 feel & ay 2017-2018 & BB B
IRBR GRI GHIET Dt Tep Ufd (Fe=al a7 ST Teapeon) |

[Placed in Library, See No. LT 10453/16/19]

THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI
JAGAT PRAKASH NADDA): Madam, I beg to lay on the Table:-

1. A copy of the Annual Report (Hindi and English versions) of the
All India Institute of Medical Sciences, Rishikesh, for the year
2017-2018, alongwith Audited Accounts.

2 A copy of the Review (Hindi and English versions) by the
Government of the working of the All India Institute of Medical
Sciences, Rishikesh, for the year 2017-2018.

[Placed in Library, See No. LT 10454/16/19]



THE MINISTER OF STATE OF THE MINISTRY OF AYURVEDA,
YOGA AND NATUROPATHY, UNANI, SIDDHA AND
HOMOEOPATHY (AYUSH) (SHRI SHRIPAD YESSO NAIK):
Madam, I beg to lay on the Table:-

(D) (1)A copy of the Annual Report (Hindi and English versions) of
the Institute for Post Graduate Teaching and Research in Ayurveda,

Jamnagar, for the year 2017-2018, alongwith Audited Accounts.

(11) A copy of the Review (Hindi and English versions) by the
Government of the working of the Institute for Post Graduate Teaching

and Research in Ayurveda, Jamnagar, for the year 2017-2018.

[Placed in Library, See No. LT 10455/16/19]

(2) (1)A copy of the Annual Report (Hindi and English versions) of
the Central Council of Homoeopathy, New Delhi, for the year 2017-
2018, alongwith Audited Accounts.

(11) A copy of the Review (Hindi and English versions) by the
Government of the working of the Central Council of Homoeopathy,
New Delhi, for the year 2017-2018.

[Placed in Library, See No. LT 10456/16/19]

3) (1)A copy of the Annual Report (Hindi and English versions) of
the Central Council for Research in Homoeopathy, New Delhi, for the
year 2017-2018, alongwith Audited Accounts.

(11) A copy of the Review (Hindi and English versions) by the

Government of the working of the Central Council for Research in



Homoeopathy, New Delhi, for the year 2017-2018.
[Placed in Library, See No. LT 10457/16/19]

(4) (1)A copy of the Annual Report (Hindi and English versions) of
the Central Council for Research in Yoga and Naturopathy, New Delhi,
for the year 2017-2018, along with Audited Accounts.

(11) A copy of the Review (Hindi and English versions) by the
Government of the working of the Central Council for Research in Yoga
and Naturopathy, New Delhi, for the year 2017-2018.

[Placed in Library, See No. LT 10458/16/19]

(3) (1)A copy of the Annual Report (Hindi and English versions) of
the Central Council for Research in Siddha, Chennai, for the year 2017-
2018, along with Audited Accounts.

(11) A copy of the Annual Accounts (Hindi and English versions) of
the Central Council for Research in Siddha, Chennai, for the year 2017-
2018, together with Audit Report thereon.

(111) A copy of the Review (Hindi and English versions) by the
Government of the working of the Central Council for Research in
Siddha, Chennai, for the year 2017-2018.

[Placed in Library, See No. LT 10459/16/19]

(6) (1)A copy of the Annual Report (Hindi and English versions) of
the Central Council of Indian Medicine, New Delhi, for the year 2017-
2018, along with Audited Accounts.



(i1) A copy of the Review (Hindi and English versions) by the
Government of the working of the Central Council of Indian Medicine,
New Delhi, for the year 2017-2018.

[Placed in Library, See No. LT 10460/16/19]

(7) A copy each of the following papers (Hindi and English versions)
under sub-section (1) of Section 394 of the Companies Act, 2013:-

(1) Review by the Government of the working of the Indian

Medicines Pharmaceutical Corporation Limited, Almora, for the year
2017-2018.

(11) Annual Report of the Indian Medicines Pharmaceutical
Corporation Limited, Almora, for the year 2017-2018, along with
Audited Accounts and comments of the Comptroller and Auditor

General thereon.
[Placed in Library, See No. LT 10461/16/19]

(8) A copy of the Indian Central Council (Election) Amendment
Rules, 2018 (Hindi and English versions) published in Notification No.

G.S.R.714(E) in Gazette of India dated p7th July, 2018 under sub-section
(3) of Section 36 of the Indian Medicine Central Council Act, 1970

together with a corrigendum thereto published in Notification

No.G.S.R.1020(E) in Gazette of India dated 11" October, 2018.

[Placed in Library, See No. LT 10462/16/19]



9) A copy each of the following Notifications (Hindi and English
versions) under sub-section (2) of Section 33 of the Homoeopathy
Central Council Act, 1973:-

(1) The Homoeopathy Central Council (Election) Amendment Rules,
2018 published in Notification No. G.S.R.713(E) in Gazette of India

dated 30t July, 2018.

(11) The Homoeopathy (Post Graduate Degree Course) M.D.(Hom.)
Amendment Regulations, 2018 published in Notification No. 12-

11/2010-CCH(Pt.IT)(1) in Gazette of India dated 17" December, 2018.

(111) The Homoeopathy (Degree Course) Amendment Regulations,
2018 published in Notification No. 12-13/2006-CCH(Pt.V) in Gazette of

India dated 14t December, 2018.

(1v) The Homoeopathy Central Council (Minimum Standards
Requirement of Homoeopathic Colleges and attached Hospitals)
Amendment Regulations, 2018 published in Notification No. 12-

15/2012-CCH(Pt.) in Gazette of India dated 18th December, 2018.

[Placed in Library, See No. LT 10463/16/19]

THE MINISTER OF STATE OF THE MINISTRY OF CULTURE AND
MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT,
FOREST AND CLIMATE CHANGE (DR. MAHESH SHARMA):
Madam, I beg to lay on the Table:-

(D) (1A copy of the Annual Report (Hindi and English versions) of

the G. B. Pant Institute of Himalayan Environment and Development,



Almora, for the years 2015-2016 and 2016-2017, alongwith Audited

Accounts.

(11) A copy of the Review (Hindi and English versions) by the
Government of the working of the G. B. Pant Institute of Himalayan
Environment and Development, Almora, for the years 2015-2016 and
2016-2017.

(2) Statement (Hindi and English versions) showing reasons for delay

in laying the papers mentioned at (1) above.
[Placed in Library, See No. LT 10464/16/19]

3) (1)A copy of the Annual Report (Hindi and English versions) of
the G. B. Pant Institute of Himalayan Environment and Development,
Almora, for the year 2017-2018, alongwith Audited Accounts.

(11) A copy of the Review (Hindi and English versions) by the
Government of the working of the G. B. Pant Institute of Himalayan

Environment and Development, Almora, for the year 2017-2018.

[Placed in Library, See No. LT 10465/16/19]

(4) (1)A copy of the Annual Report (Hindi and English versions) of
the Central Pollution Control Board, Delhi, for the year 2017-2018,

alongwith Audited Accounts.

(11) A copy of the Review (Hindi and English versions) by the
Government of the working of the Central Pollution Control Board,
Delhi, for the year 2017-2018.

[Placed in Library, See No. LT 10466/16/19]



(5) A copy of Notification No. S.0.6147(E) (Hindi and English

versions) published in Gazette of India dated 13t December, 2018,
making certain amendments in the Notification No. S.0.394(E) dated

16t April, 1987 under Section 19 of the Environment (Protection) Act,
1986.

[Placed in Library, See No. LT 10467/16/19]

TOR HATAY & o9 HAl 99T ¥ HATad § I /AT (o 79
Rreg1) : TeicTr, B SuAt AW, 2013 Bt URT 394 Pt IU-YURT (1)
& Siaiid Faferfad oAl &t teh-te ufd (‘B! dur 3isl s o)

IHT Jed IR IGdT§ -

YRd Sisds Jeam fafiies, s faca & a¥ 2017-2018 & HRIHIUI
P DR GRTIHIE|

YRd slieds "Aedm fAfies, T3 faeel & a¥ 2017-2018 &1 Ali¥id
yfdded, TERifed o ayl 39 W MUas-Agaaraiigd ol
fewfori|

[Placed in Library, See No. LT 10468/16/19]

THE MINISTER OF STATE OF THE MINISTRY OF HOUSING AND
URBAN AFFAIRS (SHRI HARDEEP SINGH PURI): Madam, I beg to
lay on the Table:-

(D) (1)A copy of the Annual Report (Hindi and English versions) of

the National Capital Region Planning Board, New Delhi, for the year
2017-2018, alongwith Audited Accounts.



(i1) A copy of the Review (Hindi and English versions) by the
Government of the working of the National Capital Region Planning
Board, New Delhi, for the year 2017-2018.

[Placed in Library, See No. LT 10469/16/19]

(2) (1)A copy of the Annual Report (Hindi and English versions) of
the Building Materials and Technology Promotion Council, New Delhi,
for the year 2017-2018, alongwith Audited Accounts.

(11) A copy of the Review (Hindi and English versions) by the
Government of the working of the Building Materials and Technology
Promotion Council, New Delhi, for the year 2017-2018.

[Placed in Library, See No. LT 10470/16/19]

(3) A copy each of the following papers (Hindi and English versions)
under sub-section (1) of Section 394 of the Companies Act, 2013:-

(a) (1)Review by the Government of the working of the Maharashtra
Metro Rail Limited, Nagpur, for the year 2017-2018.

(11) Annual Report of the Maharashtra Metro Rail Limited, Nagpur,
for the year 2017-2018, alongwith Audited Accounts and comments of

the Comptroller and Auditor General thereon.
[Placed in Library, See No. LT 10471/16/19]

(b) (1)Review by the Government of the working of the Delhi Metro
Rail Corporation Limited, New Delhi, for the year 2017-2018.

(1)  Annual Report of the Delhi Metro Rail Corporation Limited, New
Delhi, for the year 2017-2018, alongwith Audited Accounts and



comments of the Comptroller and Auditor General thereon.
[Placed in Library, See No. LT 10472/16/19]

(c) (1)Review by the Government of the working of the Bangalore
Metro Rail Corporation Limited, Bengaluru, for the year 2017-2018.

(1)  Annual Report of the Bangalore Metro Rail Corporation Limited,
Bengaluru, for the year 2017-2018, alongwith Audited Accounts and

comments of the Comptroller and Auditor General thereon.
[Placed in Library, See No. LT 10473/16/19]

(d) (1)Review by the Government of the working of the Lucknow
Metro Rail Corporation Limited, Lucknow, for the year 2017-2018.

(11) Annual Report of the Lucknow Metro Rail Corporation Limited,
Lucknow, for the year 2017-2018, alongwith Audited Accounts and

comments of the Comptroller and Auditor General thereon.
[Placed in Library, See No. LT 10474/16/19]

(e) (1)Review by the Government of the working of the NBCC (India)
Limited, New Delhi, for the year 2017-2018.

(11) Annual Report of the NBCC (India) Limited, New Delhi, for the
year 2017-2018, alongwith Audited Accounts and comments of the

Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 10475/16/19]



(1) (1)Review by the Government of the working of the Hindustan
Steelworks Construction Limited, Kolkata, for the year 2017-2018.

(1)  Annual Report of the Hindustan Steelworks Construction Limited,
Kolkata, for the year 2017-2018 alongwith Audited Accounts and

comments of the Comptroller and Auditor General thereon.
[Placed in Library, See No. LT 10476/16/19]

(g)  (1)Review by the Government of the working of the Kochi Metro
Rail Limited, Kochi, for the year 2017-2018.

(11) Annual Report of the Kochi Metro Rail Limited, Kochi, for the
year 2017-2018, alongwith Audited Accounts and comments of the

Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 10477/16/19]

(h) (1)Review by the Government of the working of the Metro-Link
Express for Gandhinagar and Ahmedabad (Mega) Company Limited,
Gandhinagar, for the year 2017-2018.

(11) Annual Report of the Metro-Link Express for Gandhinagar and
Ahmedabad (Mega) Company Limited, Gandhinagar, for the year 2017-
2018, alongwith Audited Accounts and comments of the Comptroller

and Auditor General thereon.
[Placed in Library, See No. LT 10478/16/19]

(1) (1)Review by the Government of the working of the Chennai
Metro Rail Limited, Chennai, for the year 2017-2018.



(i1) Annual Report of the Chennai Metro Rail Limited, Chennai, for
the year 2017-2018, alongwith Audited Accounts and comments of the

Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 10479/16/19]

(4) A copy of the Annual Report (Hindi and English versions) of the
National Institute of Urban Affairs, New Delhi, for the year 2017-2018,

alongwith Audited Accounts.
[Placed in Library, See No. LT 10480/16/19]

(5) A copy each of the following papers (Hindi and English versions)
under sub-section (1) of Section 394 of the Companies Act, 2013:-

(a) (1)Review by the Government of the working of the National
Capital Region Transport Corporation Limited, New Delhi, for the year
2017-2018.

(11) Annual Report of the National Capital Region Transport
Corporation Limited, New Delhi, for the year 2017-2018alongwith
Audited Accounts and comments of the Comptroller and Auditor

General thereon.
[Placed in Library, See No. LT 10481/16/19]

(b) (1)Review by the Government of the working of the Mumbai
Metro Rail Corporation Limited, Mumbai, for the year 2017-2018.

(11) Annual Report of the Mumbai Metro Rail Corporation Limited,
Mumbai, for the year 2017-2018, alongwith Audited Accounts and

comments of the Comptroller and Auditor General thereon.



[Placed in Library, See No. LT 10482/16/19]

(6) A copy of the Land Pooling Regulations, 2018 (Hindi and English
versions) published in Notification No. S.0.5384(E) in Gazette of India

dated 24™ October, 2018, under Section 58 of the Delhi Development
Act, 1957.

[Placed in Library, See No. LT 10483/16/19]

(7) A copy each of the following Notifications (Hindi and English
versions) under Section 102 of the Metro Railways (Operation and
Maintenance) Act, 2002:-

(1) The Metro Railway (Carriage and Ticket) Amendment Rules,
2018 published in Notification No. G.S.R.837(E) published in Gazette

of India dated 6™ September, 2018.

(11) The Bangalore Metro Railway (Carriage and Ticket)
Amendment Rules, 2018 published in Notification No. G.S.R.838(E)

published in Gazette of India dated 6th September, 2018.

(111) The Chennai Metro Railway (Carriage and Ticket)
Amendment Rules, 2018 published in Notification No. G.S.R.839(E)

published in Gazette of India dated 6th September, 2018.
[Placed in Library, See No. LT 10484/16/19]

(8) A copy of the Notification No. S.0.1216(E) (Hindi and English
versions) published in Gazette of India dated Joth April, 2017



15 day of May, 2017 as the date on which the provisions,

appointing the
mentioned therein, of the Real Estate (Regulation and Development)
Act, 2016 shall come into force issued under sub-section (3) of Section 1

of the said Act.
[Placed in Library, See No. LT 10485/16/19]

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE AND
MINISTER OF STATE IN THE MINISTRY OF SHIPPING (SHRI
PON RADHAKRISHNAN): Madam, I beg to lay on the Table:--

(1) A copy each of the following Notifications (Hindi and English
versions) under Section 31 of the Securities and Exchange Board of
India Act, 1992:-

(1) The Securities and Exchange Board of India (Settlement
Proceedings) Regulations, 2018 published in Notification No.

SEBI/LAD-NRO/GN/2018/48 in Gazette of India dated 30 November,
2018.

(11)  The Securities and Exchange Board of India (Listing Obligations
and Disclosure Requirements)(Fourth Amendment) Regulations, 2018
published in Notification No. SEBI/LAD-NRO/GN/2018/49 in Gazette

of India dated 30th November, 2018.

(111) The Securities and Exchange Board of India (Mutual Funds)
(Third Amendment) Regulations, 2018 published in Notification No.

SEBI/LAD-NRO/GN/2018/50 in Gazette of India dated 6™ December,
2018.



(iv)  The Securities and Exchange Board of India (Stock Brokers and
Sub-Brokers)(Second Amendment) Regulations, 2018 published in
Notification No. SEBI/LAD-NRO/GN/2018/27 in Gazette of India dated

30™ July, 2018.

[Placed in Library, See No. LT 10486/16/19]

(2) A copy of the Notification No. S.0.6142(E) (Hindi and English

versions) published in Gazette of India dated 12th December, 2018,
regarding acceptance of resignation of Shri Shaktikanta Das as member
of Fifteenth Finance Commission under Article 280 of the Constitution

read with Section 6 and 8 of the Finance Commission (Miscellaneous
Provisions) Act, 1951.

[Placed in Library, See No. LT 10487/16/19]

fom wizmera o wu WA (ot R waru gae) - # FofaRad o g
Jod IR I9dl §--

(1) 31 A, 2013 P! U §T aY & fo1T USRI ATHIO S &
fgfeafad aiffe gfdaeAl aur axarsi &1 teh-Ue ufd (8=l dul
SRS TIHIUT) dYUT 9 W AWURI& D BT Ufddg:-

() gATeIaIE gul UTHIUT de, SATETdIG

[Placed in Library, See No. LT 10488/16/19]

@n 38 TSR UTHIUT fApTT ', IR

[Placed in Library, See No. LT 10489/16/19]




(3110)

(IR®)

378l YT T §p, HeTUl

[Placed in Library, See No. LT 10490/16/19]
SRV USRI FR deb, ATGRATNA

[Placed in Library, See No. LT 10491/16/19]
3 A v f[ae T o, TaT8Ic]

[Placed in Library, See No. LT 10492/16/19]

ST T foe T o, SRR

[Placed in Library, See No. LT 10493/16/19]
JSIG] ToRTd UHIUN §F, U

[Placed in Library, See No. LT 10494/16/19]

[Placed in Library, See No. LT 10495/16/19]
goIal IR USY UTHIU S, ITaelt

[Placed in Library, See No. LT 10496/16/19]

ﬁmﬂrﬁﬂw% SR

[Placed in Library, See No. LT 10497/16/19]
Tod Ae TR AHIT o, fdears]

[Placed in Library, See No. LT 10498/16/19]

[Placed in Library, See No. LT 10499/16/19]

[Placed in Library, See No. LT 10500/16/19]




(U%®)

GEINS

ST ToRTd ATHIU o, MehR

[Placed in Library, See No. LT 10501/16/19]

Qamé%:areﬁéa? TR

[Placed in Library, See No. LT 10502/16/19]
YTHIT db 3 3Riad, T8-S
[Placed in Library, See No. LT 10503/16/19]

[Placed in Library, See No. LT 10504/16/19]

SR 3R HIHR TTHIT o, TH
[Placed in Library, See No. LT 10505/16/19]

[Placed in Library, See No. LT 10506/16/19]
B AP UTHIUl I, YRATS

[Placed in Library, See No. LT 10507/16/19]

BT AT TRIG TTHI0T de, TRTORGY

[Placed in Library, See No. LT 10508/16/19]

BTN TTHITT b, AR

[Placed in Library, See No. LT 10509/16/19]

DR TTHIUT o, HETTIRHA

[Placed in lerary, See No. LT 10510/16/19]

Tdt ST = d 9, i

[Placed in Library, See No. LT 10511/16/19]




AHEd UTHI §b, IR

[Placed in Library, See No.

Tey fogR urHtur §&, ge

[Placed in Library, See No.

[Placed in Library, See No.

AT YTHIOT b, TR

[Placed in Library, See No.

AR ¥R db, BT

[Placed in Library, See No.

YT 3= b, FRISANT

[Placed in Library, See No.

oA ¥ d&, 3Msold

[Placed in Library, See No.

?mﬂﬁ?s'ec\m s&, Hifgar

[Placed in Library, See No.

TH QT T3 ATHITT db, FaR

[Placed in Library, See No.

ISR I §F, Ya 4R

[Placed in Library, See No.

Uedia U1 §b, 9aH

[Placed in Library, See No.

LT 10512/16/19]

LT 10513/16/19]

LT 10514/16/19]

LT 10515/16/19]

LT 10516/16/19]

LT 10517/16/19]

LT 10518/16/19]

LT 10519/16/19]

LT 10520/16/19]

LT 10521/16/19]

LT 10522/16/19]



[Placed in Library, See No. LT 10523/16/19]

&dy  ufym $ i 9, grast

[Placed in Library, See No. LT 10524/16/19]
(3fSc) AT ST AR0T o, SeaR]

[Placed in Library, See No. LT 10525/16/19]
(SAATEE)  TYHT dep, TRIGTETG

[Placed in Library, See No. LT 10526/16/19]

(aTeiT) @%Wﬂm%g@ﬂ

[Placed in Library, See No. LT 10527/16/19]
EHAET) USTd T 96, HURYT

[Placed in Library, See No. LT 10528/16/19]

@A) Yarad 9, MREYR

[Placed in Library, See No. LT 10529/16/19]
@A) ORI FREERT UTHI S, SHUTR

[Placed in Library, See No. LT 10530/16/19]

@A) TR I de, RRR

[Placed in lerary, See No. LT 10531/16/19]

darei)  gd giaron i §&, Agdd

[Placed in Library, See No. LT 10532/16/19]

(et gd g.ot. andior d&, TRo

[Placed in Library, See No. LT 10533/16/19]




i) ORI A de, ISTdI

[Placed in Library, See No. LT 10534/16/19]
(JSATAT) ol ATHT S, IS

[Placed in Library, See No. LT 10535/16/19]
QTAE)  JTHT UTHIUT S, gerTaTg

[Placed in Library, See No. LT 10536/16/19]

@) AR Ui § e, SRR

[Placed in Library, See No. LT 10537/16/19]

[Placed in Library, See No. LT 10538/16/19]

[Placed in Library, See No. LT 10539/16/19]
fRom) IR SR urHiur d&, FoiumIgR

[Placed in Library, See No. LT 10540/16/19]
@) IIRRES UTHI S, gRIeH

[Placed in Library, See No. LT 10541/16/19]
UAU) I A deb, gHET

[Placed in Library, See No. LT 10542/16/19]

@WE)  fagy S I o, AR
[Placed in Library, See No. LT 10543/16/19]

) IR SAFTH, 1961 BT URT 296 & 3faiid FHHfRad
SHTERATSA D1 Ueh-Uch Ufd (fe=al dUT USH TIHRY) :-




(Uh) 3R (14af Geer) Fam, 2018, 91 18 foviR, 2018 & WRd & oo
SATERTTT =T 1.1, 1217(37) & YPTHRI §Y & eI Teh AR THD ST19 |

(Ql) e (1347 Selrer) Fram, 2018, S 18 =R, 2018 & R & o
SHTERTTT T BT.3MT. 6054(37) H HeTIRICT Y & AT Ueh G RSATCHD ST |

(QF) r.am. 60530, S 6 REwR, 2018 % WRe P ST § FPTRIE 3T AT oI
RrFch GIRT &IRT 115 376 & iR foaelt a5 Bl AR AT b FURT P,
GUREe GRT Q3T & ST aredt erf ot fafAfde eva gu oik |y & 0 wuReacd=
TR ARG AR, 1961 F HiTIT IUSET & AT 8 H IUIARON, I9arar
31fe; T Y fAfFITETE et 5T Gehv a-TTIT T & T2 Ueh S REATCHD ST

[Placed in Library, See No. LT 10544/16/19]

IH1-Rep fAFTH, 1962 BT URT 159 & fqld FHafeRad
SHTERTATSA b Teh-Ueh Ufd (et T USH TIhRUT):-

(@H) HBLM. 53330 S 8 Fd, 2018 P_HRA b IoYA H
Wﬁhﬁ'@’% quT foFe gRI HIUBROT I QMG &
YRR & gaieHl & forg 1 Yoo SRR Bl

Yifaaar At 775 § TUT T SArRATHD U |

1B, 622(30) T 11 T8, 2018 & HRA & oo= H
@ erélagq?)(?tn T gIRT 2 U, 1997 BT TG
BT 12/97-TW I (TH.ST) H Hfaug Ime= few 10 8

T Uch AURSTHD JATUA |

(@) b IS (HIAT Yeob X IRy fafam, 2018,
Sll 27 Sfells, 2018 b HRA & oY= H TG T
T.H1H. 3687 (31) T USRI §U A TUT Uh ARATHD
BIEEN

@R) WP At TS cikmde @wmem) fafam, 2018, &



30 Sdlg, 2018 o _ HRA o IST9A H SIS AT
A1, 716 (3) H UHNRd U ¥ TUT Udh ARATHD
10 |

CIE)

(S116)

SRIR FICH TS THRgICH (FAaH) FRMe fafm,
2018, Sl 3 3T, 2018 b HRd & o H TG
T B[ 736 (3) T USIRG g¢ ¥ TUT U
SRHATHD MU |

% R mlg, ol 3 ST, 2018]\?’5
YRd & 90T § OGS Q... 737 (3 |
YPHTRId §U A TUT Ueh HRHATHD 19|

1B, 735(3)) O 3 37, 2018 & HRA o U= H
TP gU_ Y dur S I Sfcafad HHAL-Yeh
&Wﬁlﬂﬂm;%%algw (3ieh) & T H DY
HH & fau wfeaai gU 3! Fgfad & IR H §

YT Uch ARSHTHD MU |

T Yoob (3HTAH i Bi SifdH =4 <) fafam,
2018, Sil 14 3R, 2018 b _HRA & o0z H G
e [ 779 (3) H USIRIG §¢ ¥ TUT UHh
IRATHD JTU|

LB, 791(31) ST 21 3T, 2018 B YR P o0 §

gU ¥ au1 oMb gRT 24 SFTK, 2017_ I
TG TSAT 82/2017-81.Y, (TH.EL) H Hidug Hxme=
fpU 1T B JUT U ARATHS U |

1. H1A. 1085(30) Y 5 FIFR, 2018 & HRd & IS §
TehTIR1d §U A T foidh gRT UHI-Y[eh SHIYBTRAT bl
HRUN Fd13fl Aifey & AIHUET & forg faqar it

s © dYT Th ARITHD JTT|




(ORE) T BRI A TS TiRuAe (GXRT I=neH) fafHas,
2018, S 30 3SR, 2018 b _HRd &b AU § SHfERIT
T A.HLA. 1076 (3) H USIRIT T ¥ Ul I
RSTHD JTU |

[Placed in Library, See No. LT 10545/16/19]

@) vfawgyl T, 2002 BT URT 63 B IJU-URT (3) P 3fdTd
Frafefad siftrgamell o) te-ue ufa (=t aur siish Twmom).-

(UH) BLIL. 6254(30) S 21 fGWR, 2018 & URA &
ST H UHTIRI g3 U 9T S 7YY fagR arHior
d 3R fogR uriur 96 &1 gferur fagR urHiur d
FEUHIAHTT H IR A g

@ BL3L 6255(30) S 21 fQUmR, 2018 & HRA &
IS0 H YRTRId §31 T 9T St IS U107 e,
HIQT ITHI0 §b 3R Idadsl UTHI §F & UolTg
i §6 & U H AT S TR H B

[Placed in Library, See No. LT 10546/16/19]

(5) SHBHR! HUAT (IUHH! BT 3o 3R farn) ffFE, 1970
3R 1980 Bl YRT 9 Bl JU-YRT (6) P Aa¥id faorr db 3R &1 db
BT 9P AP TSI B JIY FAHET ThIH, 2019 S 2 SHART, 2019 F
YR o 51T H ST I, T.H1.M. 2(31) H Uh11R1d g3 o, &t Th

gfd (gt auT 3USh TxHon) |

[Placed in Library, See No. LT 10547/16/19]




Wy 3R TRaR Feamr warad § g w35t ¢ Sifyt $9R
) : ¥ FEfoiRad U3 94T Ued R 3adi & .-

(1) el REIE IATh drileiivded, AICeT & a§ 2017-2018 & d1fid
(Uh) gfcraae i b T (fwat TT 37T FEhT) AT TRITIRITErd oid |
(@) el siege it aeommes, ATeT 3 9 2017-2018 & BRIGRT
T ARXDR GIRT JHIET DT T Ul (BT TAT ST FEhR) |

[Placed in Library, See No. LT 10548/16/19]

)  DuAt AUFEH, 2013 D URT 394 B IU-URT (1) & Aaid
feRad U=l &1 Th-Th Ufd (fg=al duT 3iUsit T¥hRUT):-

(®) (Th) TIUAUd dRIee foffes, fadsaidqRy & ay 2017-
2018 & HIABRUT D IIBR GRT FHIET |
@) UIuAud Jraeed fofies, foReadyed &1 ay 2017-
2018 BT AN Ufdde, TEIURIET Td adT 39 W
s -HeTdaTRIg S Pl fewom] |

[Placed in Library, See No. LT 10549/16/19]
(@) (TPh) TIUAUd W] ¢ iade [aics, fdsadqRe &
gy 2017-2018 & HTAGRUN DI TRHR GIRT THIET |
@) TIUAEd ST ¢ Iidas fafiics, fd=sadyra &1
gt UfdaeH, dERITEd T duT 39 R Faas®-
HeTAEURI&e i fewfomy |

[Placed in Library, See No. LT 10550/16/19]
@) (IP) TEUAUd Heiurs fafies, fasaayqza & ay 2017-
2018 & BIYDHUN BT TRHR GRT THIET |
@) UIudud Helure faffies, faeaddRy &1 aiftie
gfdded, a@modifed a dur 39 W AuEe-
HeldauRI& D ot fewfor |




[Placed in Library, See No. LT 10551/16/19]

(@) (Uh) TaUaUd dsbhedR fdafics, faxaidRy & au
2017-2018 & HIHDHIU B TIDHR GRT THIET |

@) TUIUAUd ARmHR ffies, foeadd®Ry &1 a9

2017-2018 BT AN Ufdded, TRATIRIEd TRd T

31 R T ®-AgTaauRig s o f[CWiO™i [Placed in
Library, See No. LT 10552/16/19]

P Y 2017-2018 F HIUBIU Bl TRHR GRT THIET |
BT TY 2017-2018 P AN P Ufdde, AQTIRIET A
qUT 39 R T w-HgaarRige ot few o |

[Placed in Library, See No. LT 10553/16/19]
@) (Th) TIUAUA HeR TS dlRcs HIR gidec fafics,
TGS P dY 2017-2018 P HRIDBU B TRHR GRI
eTef |

@) TIUAUd Hex TS d3ce HIR gidec fafics,
@IS HI a¥ 2017-2018 HI e Ffdded,
ORI TR dYT 39 R FdTd-HeraarRied

$! fewfor |
[Placed in Library, See No. LT 10554/16/19]

ay 2017-2018 & AT ufcrae &t T ufer (fReat oI ST FReapum)
T TRATURIETT ol |

(—(ﬁ) STaTEReTel SECICge 3T URCHSYC HfSdhel Tojher TS Rer, ggast &
Y 2017-2018 & PRIDRUT I IRDBR GRT THIET Df Up Uil (et e
TSI FREpRT))

[Placed in Library, See No. LT 10555/16/19]



Higar 3R Ta faerT Harer # I w3l 9YUT SeUETd B
AT H sy WA (ST, dg $UR): § MEfiRed 99 94T ted R
TG -

A HHIIE BR YieawH 3t d3es Asey, 78 foodt & af

2017-2018 & dTP Ufdagd &I Th Uld (Feal aur 3OSl Twmeo)
dYT TRATYRITET o |

AT HHIH BR W 3T d3es A5y, T3 o & oy
2017-2018 & HRIDBRU B TRHR GRT FHIGT DI T Ufd (=<l qur

ST TXHT) |

[Placed in Library, See No. LT 10556/16/19]
*mll

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND
FAMILY WELFARE (SHRIMATI ANUPRIYA PATEL): Madam, I beg
to lay on the Table:--

(1) A copy of the Annual Report (Hindi and English versions) of the
Jansankhya Sthirata Kosh, New Delhi, for the year 2017-2018,

alongwith Audited Accounts.

[Placed in Library, See No. LT 10557/16/19]

(2) (1) A copy of the Annual Report (Hindi and English versions) of
the Population Research Centre (University of Kashmir), Srinagar, for
the year 2017-2018, alongwith Audited Accounts.

(11) A copy of the Review (Hindi and English versions) by the
Government of the working of the Population Research Centre
(University of Kashmir), Srinagar, for the year 2017-2018.



[Placed in Library, See No. LT 10558/16/19]

3) (1) A copy of the Annual Report (Hindi and English versions) of
the Lokopriya Gopinath Bordoloi Regional Institute of Mental Health,
Tezpur, for the year 2017-2018, alongwith Audited Accounts.

(11) A copy of the Review (Hindi and English versions) by the
Government of the working of the Lokopriya Gopinath Bordoloi
Regional Institute of Mental Health, Tezpur, for the year 2017-2018.

[Placed in Library, See No. LT 10559/16/19]

(4) (1) A copy of the Annual Report (Hindi and English versions) of
the National Institute of Mental Health and Neuro Sciences, Bengaluru,
for the year 2017-2018, alongwith Audited Accounts.

(11) A copy of the Review (Hindi and English versions) by the
Government of the working of the National Institute of Mental Health

and Neuro Sciences, Bengaluru, for the year 2017-2018.

[Placed in Library, See No. LT 10560/16/19]



